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Indian Trade Service

6313. SHRI KALYAN JAIN : Will 
thr Minister of COMMERCE AND CI­
V IL  SUPPLIES AND COOPERATION 
hr pleased to state:

(a) whether a proposal to form a 
service known as Indian Trade her vice 
was approved by Government;

(b) if so, the position at which the 
matter stands at present;

(c) the reasons for the inordinate delay 
in constituting the service; and

(d) whether Government are aware of 
the extreme disappintment of the Officers 
concerned in regard to the apathy shown 
in the matter/
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AND C IV IL  SUPPLIES AND CO ­
OPERATION (SHRI MOHAN DHA- 
R IA ): (a) to (d). Government have 
decided to constitute a Central Trade 
Service for the personnel of Import Ex­
port Trade Control Organisation. A 
notification to that effect has been issued 
on 3rd August, 1977.

Core Sector Service

6313. SHRI SRIBATCH A D IG A L  : 
Will the M n iu er 'f  FIN AN CE AND 
REVENUE AND BANKING be pleased 
to sute:

(a) whether there is any proposal
under Government's consideration to
create a ‘Core Sector Service' to selec 
officers from the Government service lo 
hold excucutive posts in public sector 
undertakings; and

(b) if so, thr details thereof?

THE MINISTER OF FINANCE 
AND REVENUE AND BANKING 
(SHRI H. M. PATEL): (a) and (b). 
Government havr received proposal for 
manning of public enterprises by the 
formation of a Central Pool of officers. 
According to this proposal, thr existing 
Industrial Management Pool officers 
could form a nucleus and additions to t ''is 
Pool could be made by a systematic 
screening and selection from amongst the 
existing potential within the public en­
terprises, as also from amongst the private 
scctor companies and public services. 
The proposal is being considered.

Asset* and Liabilities declared by 
Irrigation Minister of Karnataka

6314. SHRI S. NANJESHA GOWDA: 
Will the Minister of FINANCE AND 
RPjVENUE AND BANKING be pleased 
to state:

(a) the assets and liabilities declared 
by the present Irrigation Minister of 
Karnataka, Shri H. C. Srikantiah, by 
his wife, daughters and sons-in-law in 
the income tax returns filled by them 
during the years 1974-75, 1975-76 and 
*976-77»

(b) whether the assets declared by them 
were found to be disproportionate to their 
known incomes; and

(c) if so, the action taken or proposed 
to be taken?

THE MINISTER OF FINANCE AND 
REVENUE AND BANKING (SHRI
H. M. PATEL): (a) The Weaith-tax
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